
Date of receipt Amount claimed
Amount of claim 
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% of 
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1 SI Property(Kerala) Private Limited 17.06.2025 9,05,99,017₹         4,29,26,218₹         Supplier -  -                    -                -               ₹       4,76,72,799 -                        
2 Kristal OnyxD Owners Residence Association  ₹      14,25,90,492  ₹           41,76,240 Onyx Claim -  -                     ₹                       -   13,84,14,252         
3 Kristal Techpark View Owners' Apex Society  ₹      11,86,52,897  ₹        9,33,18,517 Onyx Claim -  -                     ₹        2,53,34,380 -                        
4 Kristal Onyx-C Owners Association  ₹        6,16,15,866  ₹           29,20,877 Onyx Claim -  -                     ₹        5,86,94,989 -                        

41,34,58,272        14,33,41,852         
-                   -                -              13,17,02,168        13,84,14,252        

-  
0

TOTAL

Annexure-8

Sr. 
No.

Details of claim received Details of claim admitted

Amount of 
contingent 

claim

Amount of 
any mutual 
dues that 

may be set 
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Amount of claim 
under 

verification

Amount of claim 
not admitted

Name of the corporate debtor: Kristal Infrastructure Limited; Date of commencement of CIRP: 30/05/2025; List of Creditors
List of operational Creditors (Other than Workmen, Employees and Government Dues)

Name of the Creditor


